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Punjab Regional and Town Planning and Development (Amendment) Act, 2021 
Punjab Apartment Ownership Act, 1995 
Punjab Apartment Ownership (Amendment) Act, 2021 
Punjab Anti Red Tape Act, 2021 
Punjab Village Common Lands (Regulation) Amendment Act, 2021 
Punjab Bureau of Investment Promotion Act, 2016 
Punjab Bureau of Investment Promotion (Amendment) Act, 2021 

  
State Rules   [17] 

Goa Stray Cattle Management Scheme, 2013 (1) 
Kissan Mitra 
Assured Price for Agricultural Produce 
Assistance for Improvement of Productivity in Coconut Gardens 
Programme for establishment of sugarcane seed farm 
Mining Affected//Impacted Relief Scheme, 2013 
Scheme for providing financial relief to the truck (tipper) owners engaged in mining operations in 

mining affected areas 
Scheme to Provide Financial Relief to the People residing in Mining Affected Areas, who have lost 

their employment due to Closure of Mining Industry 
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Atal Asra Yojana (1) 
Rules & Regulations for the Corpus Fund for Reis Magos Heritage Centre constituted by the 

Government 
Government of Goa, Ravindra Bhavan, Fatorda, Directorate of Art and Culture, Panaji, Group ‘C’ and 

‘D’, Non-Ministerial, Non-Gazetted posts (First Amendment), Recruitment Rules, 2013 
Goa School Education (Amendment) Rules, 1986 
Government of Goa, Directorate of Art & Culture, Group ‘C, Non-Ministerial, Non-Gazetted posts, 

Recruitment Rules, 2013 
Goa Ground Water Regulation (Amendment) Rules, 2013 
Punjab Industries Non-Technical (Group-A) Amendment Service Rules, 2021 
Punjab Regional and Town Planning and Development (General) First Amendment Rules, 2021 
Uttar Pradesh Goods and Services Tax (Sixty-seventh Amendment) Rules, 2025 

  
Policy Document   [1] 

Policy Documents 
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Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
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